Delhi

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Wednesday, 06 June 2018 / 16 Jyeshtha 1940 (Saka)

2.00 PM
NATIONAL SONG-VANDE MATARAM

Question Hour : Starred Questions as shown in the separate list to be asked and replies
given.

Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1. Sh. Manjinder Singh Sirsa 6. Sh. Vijender Garg
2. Sh. Jarnail Singh 7. Sh. Naresh Yadav
3. Sh. S.K. Bagga 8. Sh. Jagdish Pradhan
4. Sh. Mohinder Goyal 9. Sh. Praveen Kumar
5. Smt. Bandana Kumari 10. Sh. Vishesh Ravi

Papers to be laid on the Table :
Shri Satyendra Jain, Hon’ble Minister of Power to lay copies of the following on the
Table of the House :

I. Copy of the Delhi Gazette Notification No.3 dated 09 March 2018 regarding DERC
(Forum for Redressal of Grievances of the Consumers and Ombudsman)
Regulations, 2018 dated 08 March 2018 (English & Hindi).

II. Copy of Annual Report of DUSIB for the year 2016-17 (English).

Government Resolution (Rule-90) :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister to move the following
Resolution:

‘Keeping in view the aspirations of the people of Delhi for a better quality of life
commensurate with their contribution to the economy;

Also keeping in view the fact that the multiplicity of agencies have created obstacles in
the all round development and progress of Delhi as a world class city;

Observing with concern that vested interests with no accountability have manipulated and
corrupted the existing system of governance which was guaranteed by the Constitution for
the people of Delhi;

Also noting that all the major political parties have supported the idea of full statehood to
Delhi in their respective manifestoes;

This House resolves that the National Capital Territory of Delhi should be granted full
statehood immediately.”

C. Velmurugan

06 June 2018 Secretary
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